¢
| TEM NO 38 COURT NO. 4 SECTION | I']

SUPREME COURT CF | NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).4720/2006

(From the judgenent and order dated 03/01/2006 in WP No. 6360/2004 of
The H GH COURT OF JHARKHAND AT RANCHI)

M S. SI NGH ENTERPRI SES Petitioner(s)
VERSUS

COMWMNR. OF CENTRAL EXCI SE, JAMSHEDPUR&ORS Respondent (s)
(Wth prayer for interimrelief and office report )

Date: 30/11/2007 This Petition was called on for hearing today.

CORAM :
HON BLE Dr. JUSTI CE AR JI T PASAYAT
HON BLE MR JUSTI CE AFTAB ALAM

For Petitioner(s) M. Sunil Kumar, Sr. Adv.
M. Abhay P. Sahay, Adv.
M. Kul di p Si ngh, Adv.

For Respondent (s) M. B.Dutta, ASG
M. B. Krishna Prasad, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Argunents heard.
Judgment reserved.

(Shashi Sar een) (Vijay Aggarwal)
Court Master Court Master
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